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Performance of Khadi Industry 

6~07. SHRI AMARSINH RATHAWA : 
Will the Minister of INDUSTRY be pleased 
to state: 

(a) to what extent the Khadi and VJllage 
Industries Commission is using improved 
technology in the field of Khadi and with 
what results; 

(b) the figures of production and sa les 
of the products of Khadi and Village Indust-
ries in the country, State-wi e during the 
years 1-981-82, In2-83 and 1983·84 (upto 
date) ; 

(c) the number of persons engaged in 
these industries State-wi~c ; and 

(d) the steps being taken to popularise 
these industries in rural ar :1 1) particularly 
ill Scheduled Tribes area which have not 
been covered yet ? 

THE MINISTER OF STATE IN TH E 
MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO): (a) Khadi 
and Vill(lg~ llldustrie ' Commission (K VIC) 
have permitted usc of power in the pre· 
spinning proces 'es which has improved the 
qU 1.l l il y ( f slivers re ulting in production of 
better and stronger yarn . A number of new 
Charkhas· e.g. Ambar Charkha and New 
Model Charkha with 6 and J 2 pindles, have 
resulted in more production of yarn and 
consequently more earnings of the spinners. 
The earnings of spinners have gone up from 
Re. 1/- per day on the traditional charkha 
to about Rs. 5/- per day with new model 
charkha. The 12·spindle ch:ukha can spin 
upto 40 hanks of yarn in 8 hours. The 
Commission has also introduced ring-frame 
spinning technique for produl:tion of fine 
yarn and woollen yarn. On the weaving side, 
the Coommission has d~veloped improved 
looms with accessories su h as take·up 
motion attachment and semi-automatic 
pedal operated looms, which have also 
increased the productivity of the weavers 
and their earnings. 

(b) and (c) . A statement showing pro· 
duction, sales and employment in the Khadi 
aDd ymage Industries, State-wise during the 
)lears 1981-82 and 1982-S3 is attached 

. 
(See Cols. 211 - 216). The figures for 1983 .. 84 
are yet to be compiled. 

(d) The Khadi and VilIa2e Industrie 
Commission (KYle) have taken the follow-
ing steps to popularise their programmes : 

1. (a) Publication of Jagriti, a Fortnightly 
on Rural Re constru tion with new" 
and views relating to KVI activities. 

(b) Pamphlets and folders, inter-alia, con-
taining information on pattern of 
assistance for KVI, Model schemes 
on Village Industries etc. 

(c) Special supplements in news-papers 
and periodicals and field visits for ttie 
press. 

2. Publicity through Radio, T.Y., Documen-
tary films, Exhibitions, symposia, Semi-
nars, Workshops etc. 

3. Training Courses. 

4. Live contact with the people. 

KVIC has set up Departmental Units in 
Hill, Border, Tribal and weaker sections 
areas with liberalised pattern of financial 
assistance for the weaker sections. The 
number of Scheduled Caste/Scheduled Tribe 
persons benefitted through its programme 
was 9.23 lakbs out of a total employment of 
34.34 Iakh. 
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Remittance of Foreign Exchange to 
Parties under Maruti Ltd. 

6410. SHRI SATISH AGARWAL: 
Will the Minister of INDUSTRY be pleased 
to refer to reply given to Unstarred Ques-
tion No. J 840 on 7 March, 1984 regarding 
Maruti Suzuki collaboration and sta te: 

(a) details of guidelines prescribed for 
the purpose ·of remittance of foreign ex-
change to various parties under Maruti-
Suzuki collaboration as referred in reply to 
abov notcri question; 

(h) the total outflow of foreig n exchange 
under the agreement on account of lumpsurn 
payment, royalty and import f components 
till date..: and the Projected outflow for 1984· 
~5 under each hcud ; 

(c) the reasons as to why it is not in the 
commerci.ll interest of the company to dis-
close specific terms of the licence agreement 
to Parliament and whether a copy of the 
same is being made available in Parliament 
Library; and 




